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Hon-ble Mr.Justice V.S.Aggarwal,Chairman
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1. Shri Naresh Kumar
S/o late Shri Shyam Lai
R/O 208/16, Shivaji Naaar.
Gurgaon

2. Shri A.T. Thomas
S/o Shri Yohannan Thomas
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Sadiq Nagar,New Delhi-49

3. Shri S.K. Verma,
S/o Shri M,p. Verma,
R/o 251,Balu Pura.Ahata Patwari
Gha2:iabad-201 001

4- Shri Binesh Kumar K.S.
S/o Shri Sthyan,
R/o S-HIG-B-04/58
Yelhanka New Town,
Bangalore

5. Shri G.N, Ghosh,
S/o Shri N.C. Ghosh,
R/o H-62, Humayun Pur,
New Delhi-29

6. Shri T. Vishwaprakash,
S/o Shri P.j. Pantulu.
R/o A-69, C.G.S. Colony,
Bhandup (East),
Mumbai-42

?. Shri T.K, Sarkar,
S/o Shri R,N. Sarkar,
R/o No.l, Udyan Pally,
Post: Sodepur,
Distt. North 24 PGS
Kolkata - 700 110

8. Shri Mohinder Singh,
S/o Shri Shiv Chandi
R/o 29, Hostel, Sector-3,
CGHS Colony,Kane Nagar,
Antop Hill,
Mumbai-400 037



/dkm/

9. Shri M.P. Kasale
S/o Shri Prabhakar
R/o 8/8, Anand Park (C)
Co-operative Housing Soceity Ltd.
B Cabin Road,
Ambernath (East),
Distt. Thane-421505
Maharashtra.

(By Advocate: Dr. K.S. Chauhan)

Versus

1. Linion of India through
Its Secretary,
Ministry of Finance,
Deptt. of Revenue,
North Block,New Delhi

2. Under Secretary,
Ministry of Finance.
Department of Revenue,
Banking Division,
North Block,New Delhi

.... Applicants

.Respondents

O R D ER(ORAL)

By t i A9gar wa1 j, Cha i r man

M.A.10Q9/2004

M.A. is allowed subject to just exceptions,

Filing of the joint application is permitted.

O.A.1215/7004

Learned counsel for the applicants states that he

may be permitted to withdraw the present petition keepina

in view the vague relief and assertions. Liberty may be

granted to file a better drafted petition.

2- Allowed as prayed. Subject to aforesaid,

dismissed a?^ thdrawn.

( S.A. Sirigh )
Member(A)

( V.S. Aggarwal )
Chairman


